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Arun Poddar

Interim Resolution Prefessional

In the matter of Saha Distributors Private Limited

1881 Registered no.: IBBIEPA-DM/IP-POI23T/2020-202 /13387

1B Repistered Address: 1st Floor, 1448 Shvama Prasad Mukheriee Road, Post Office Kalighut Near Hash Hehasrf More, Kolkuta. West Bengal, 700026
Reuistercd Mabile: 99529 66744

B Reeistered Email 14: ca.aruapoddar@email.com

Authorisation for Assignment (AFA) valid upto: June 30, 2025

Process Speeilic Address: Arun Poddar ¢fo Ancoraa Resolution Private Limited, £412, 14th Floar, Real Tech Park, Sector 30 A, Vashi, Navi Muembai - 400 703,
Erocess Specific Emall id: cirp sahadpl@ancoraa.com
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